
Name of the 
State/UT 

High Court 
of 

Meghalaya 

J(a) 

J(b) 

3( c) 

4 

Institution during the 
Opening Balance 

month 

CIVIL CIUMINAL. 
CIVIL+ 

C IVI L CRIMINAL 
CIVIL+ 

CRJMINAL CRIMINAL 

669 139 808 48 25 73 

MONTHLY STATEMENT OF CASES FOR THE MONTH OF NOVEMBER, 2023 
HIGH COURI_OF MEGHALA YA 

Disposal Cases during the Closing balance at the end % Increase or decrease in Disposal of cases which arc 
month of the month pendcncy vis a vis previous month more than five yea rs old 

CIVIL CRIMINAL 
CIVIL+ 

CIVIL CRJMINAL 
CIVIL+ 

CIVIL CRIMINAL 
CIVIL+ 

C IVIL CRIMINAL. 
CIVIL+ 

CJUM INAL CRIMINAL CRIM INAL CRJMINAL 

70 14 84 647 150 797 -3.29% 7.91% -1.36% 0 0 0 

Whelhcr any Statewide/Regional Conference held during lhe month. 

Number of Officers who m1rticipated in the said conference 

Have anv ta mets been fixed and indicated to the participant Officers, if so, what arc the targets? 

What is the progress made on those targets district-wise 

ANNEXURE-11 

Pcndency of cases which arc 
more than five years old at 

the end of the month 

CIVIL+ 
C IVIL CRIMI NAL 

CRJMINAL 

79 1 80 


